MOST URGENT

No. 4095-4 I?Z/Aolm/,L Dated : 18.01.2012

To

The Administrative Officers/Superintendents/Incharges,
All the concerned Branches at Tis Hazari Court Complex,

Delhi.

You are hereby directed to prepare a list of such files/matters
in which sanction or re-validation is still pending with

Government of NCT of Delhi and place the same before the

undersigned immediately.
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